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woek respectively, between Bombay and

- Rajkot. Indian Airlines has a proposal to
introduce a daily service between
Bombay and Rajkot in the winter
schedule of 1991.

Due to capacity constraints there are
no plans to introduce services between
Delhi and Rajkot.

Additional Gas Terminals to Gujarat
and Maharashtra

3447. SHRI TEJSINHRAO

BHONSLE:
SHRI MUKUL WASNIK;

Wilt the Minister of PETROLEUM AND
NATURAL GAS bs pleased to state:

{(a) the production of natural gas and
the areas from which it is being
produced;

{b) the details of plans underway for
increasing the production of natural gas;

(c) the places where the gas terminals
are located from pumping the natural gas

produced from Bombay High and other

offshore regions;

(d) whether the Government have
received requests from Maharashtra and
Gujarat Governments to  establish
additional gas terminals in their States;

(e) if so, the action taken thereon;

(h whether the Government of
Maharashtra has promised to the ONGC/
GAIL to allot land required for the
purpose; and

(@) it so, the action taken by the
Government in this regard?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) In 1990-91,
17998 million cubic metres of gas (gross)
was produced from oil and gas fields
located in the Westem offshore, Gujarat,
Assam, Tripura, Krishna Godavari basin
in Andhra Pradesh and Cauvery basin in
Tamil Nadu.

) A number of oil and gas
development projects have been
approved by the Government including
Neelam, Mukta, Panna, additional

of LIl and LIl reservoirs in
Bombay High field.

(c) At Uran (Maharashtra) and Hazira

arat).
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{(d) Yes, Sir.

(&) t0 (g) Action to acquire land at Usar
in Maharashtra has been initiated.

The techno-economic feasibility of a
terminal at Pipavav in Gujarat is under
examination,

[Translation)

Vayudoot service to Purnea, Blhar -

3448. SHRI SUKDEO PASWAN: Will
the - Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government propose
to connect Pumea commissionary of
North Bihar with the Vayudoot services;

(b) if so, the time by which it is likely to
be connected by air with other parts of
the country; and

{c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) to (c) Due to the heavy
losses being sustained by it, Vayudoot
has been compelled to reduce its
network drastically. The airlinking of new
stations is not a feasible proposition for
Vayudoot at the present juncture.
[English]

Kuteer Jyoti Scheme

3449. SHRI J. CHOKKA RAO: Will the
Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES
be pleased to state:

(a) whether the Kuteer Jyoti Scheme
has been started for the poor;

(b} it so, the amount allocated for this
scheme;

{(c) whether the Rural Electrification
Corporation without releasing the entire
funds to the S. E. Bs.,, have eamed
interest thereon and also deducted Rs.
5/- towards service charges from each
beneficiary;

(d) if so, the details of the accumulated
interest and deductions for the serVice
charges;

(e) whether the Union Govemnment
propose to direct the R.E.C. to remit the
interest and service charges to the
concemed States;

(h if so, the details thereof; and

(g) if not, the reasons therefor?
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THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOURCES
(SHRI KALP NATH RAI): (a) and (b) Rs.
25 crores were provided by the Central
Govemment during 1988-89 and 1989-90
for the Kutir Jyoti scheme, for providing
single-point light connection to the rural
poor below the poverty line.

(c) to (g) According to available
information, the service charges realised
by Rural Electrification Corporation, who
administered the Kutir Jyoti Scheme,
amount to Rs. 59 lakhs approximately, at
the rate of Rs. 5/- per connection. There
is no proposal to direct Rural
Electrification Corporation to remit the
service charges earned by them, for the
services rendered, to the State
Govemments.

[Translation)

LPG Connections in Uttar Pradesh

3450. SHRI RAM BADAN: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the district-wise number of LPG
connections released so far in Uttar
Pradesh;

(b) the district-wise number of
apphcalions al"dpendmg for new

(c) the steps being taken for the

immediate release thereof?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (a) to (c) As on
1.4.91 there were 9.05 lakhs persons on
the waiting list in UP. Efforts are on to
give LPG connections to as many
applicants as possible in U.P.
[English}-

iB Thermal Power Station, Orissa

3451. SHRI BRAJA KISHORE
TRIPATHY: Will the Minister of POWER
AND NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether the Union Government
have cleared the for Phase-li,
3rd and 4th units (2x210 M.W.) of the
IB Thermal Power Station of Orissa; and

(b) it so, whether the Govemment also
propose to make necessary allocation for
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this purpose in the Eighth Five Year
Plan?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOURCES
(SHRI KALP NATH RAl): (a) The
Planning Commission had, in April, 1987,
approved the IB Valley Thermal Power
Project (4x210 MW) at an estimated
cost of Rs. 887.99 Crores and its
inclusion in the State’s Seventh Five
Year Plan (1985-90). Due to resource
constraints, the State authorities had
decided to execute this project in two
phases. Phase-| envisages installation of
Units 1 & 2 (2x210 MW) including
infrastructure for all the four units. Phase-
Il envisages installation of two units (Unit
3 & 4) of 210 MW each.

(b) The Eighth Five Year Plan has not
been finalised so far.

[Translation]
Power Position

3452. SHRI ARJUN SINGH YADAV:

SHRI GOPI NATH
GAJAPATHI:

SHRI DATTATRAYA
BANDARU:

SHRI RAJENDRA KUMAR
SHARMA:

SHRI C.P. MUDALA-
GIRIYAPPA:

Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the names of the States and Union
Territories which are facing power
shortage; and

{b) the steps taken or proposed to be
taken to tide over the situation?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOURCES
(SHRI KALPNATH RAI): (a) A statement
indicating the State-wise power supply
distribution during April, 1991—July,
1991 is attached.

(b) Various measures being taken to
improve the availability of power include
expediting of new
generating capacily, - improving the
performameofmstmgpmshﬁons
reducion of T & D losses,



